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. 
INTRODUCTION

I, the Chairman, Committee on Public Accounts, having been authorised

by the Committee to Present this Repon, on their behalf present the Fifth Report

on Action Taken by Government on the Recommendations contained in the 26th

Repo of Committee on Public Accounts (2011-2014).

The Committee considered and finalised this RePort at the meeting held on

8th February 2017.

Thiruvananthapuram,
8th March, 20U.

V. D. SATHEESAN,

Chairman,
Committee on Public Accounts.



This Repon deals with
recommendation contained in

RBPORT

the Action Taken by Governm€nt on the
the 26th Report of the Committee on public

Accounts (2011-14).

The 26th Repon of the Committe€ o1 public Accounts (2011_14) was
presented to the Houie on l2th February 2013. The Report contained 23
recommendations relating to Agriculture Department. Govemment was addressed
on 142-2O13 to fumish the statements of action taken op the rccommendatiols
contained in the Repon and the final rcply was received on 10_12015.

The Committee examined the Statements on Action Taken at its meeting
held on 17-62015 and decided to punue the recommendation on para 54 and it is
included in Chapter-I.

The Committee decided not to pursue further action on the remaining
recommendations in the light of the replies fumished by the Government Such
rccommendations and Govemment replies are incorporated in Chapter_Il of this
Report.

CrIAPTER I
RBCOMMBNDATION IN RBSPBCT OF WHICH ACTION TAKBN

BY GOVBRNMBNT IS NOT SATISFACTORY AND WHICH
RBQUIRE RBITERATION.

AGRICULTURE DEPARTMENT

Recommcldation

(SI. No. 21, para No. 54)

l.l The Committee urges the department to frame a scheme for monitoring
and evaluation of the activities of SHM by engaging the rcsearch scholars in the
field with scholarship who could implement the scheme as part of their proje{t
work.

Action Takcn

1.2 The proposal does not come under the purview of Nationel Horticulturc
Mission.

323n017.



Furthor Rccommcndation

1.3 The Committee opines that if National Horticulture Mission could not

undertake the proposal, it could be carried out by the Agriculture Department.

CHAPTER II

RECOMMENDATION IN RESPECT OF WHICH THE COMMITTEE
DO NOT DBSIRE TO PT'RSUE FURTHBR IN THE LIGHT OF THE

RBPLIBS FT'RNISIIED BY THB GOVBRNMENT.

AGRICULTURE DNPARTIT'MNT

Rocommoldrtion

(Sl. No. 1, Para No. i4)

2.1 The Committee understood that SHM had not prepared the mission

d6cument for the entire Mission period (200112). It rcmarked that the department

had implemented the project without conducting any baseline suruey or adequate

preparation and as the objective of the Scheme was not fixed, the achievement of
the project could not be evaluated. The Committee also views wilh grave

disappointment that the department had not rectified these defects even after a

lapse of 5 years. The Committee urges the Agriculture Department to complete the

pilot study for conducting census regarding the cultivation data in a tim€ bound

manner incorporating the details for designing the Action Plan during the l2th
Plan itself.

Actioa Takcn

2.2 Horticulture Census in two districts (Malappuram and ldukki) has been

started by the Department of Economics and Statistics and the census is in
progress.

Rocomncndatiol

(Sl. No. 2, Para No. 35)

2.3 The Committee recommends to finalize a methodology urgently for
preparing the district wise database incorporating all the details regarding
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productivity and th€ area under cultivation, which could be used as a basic
document for the l2fh Plan.

Actio! Tltcn
2.4 Under th'e National Horticulture Mission Programme Honnet is

implemented in all the state including Kerala. On completion of the scheme the

farmer based micro level data witl be available. The project is now at the

customization stage and will be operationalised immediately.

Rocommcndatiol

(SI. No. i, Para No. 36)

2.5 Towards the audit objection regarding deficiencies in preparation of
Annual Action Plan, the Committee understands that the exercise was done

without involving the district missions and the field level units, which shows the

callous attitude of the department in preparing the Annual Action Plan. It observes

that without assessing the beneficiary groups, they prepared irrational and

unrealistic action plan, which resulted in under utilization of Central assistance

during 2005-09.

Action Takco

2.6 One day workshop on preparation of Annual Action Plan at district
level is conducted with the office$ of Agriculture and online department, Kerala

Agricultural University, Krishi Vigyan Ken&a.Vegetable and Fruit homotion
Council, Keralam Financial Institutions, Progressive Farmers, l-eaders, Peoples

representatives and ofhcials of central and state stake holders. As such the action
plan now prepared is realistic.

Rccomnondation

(Sl, No-4 Para No. 37)

2.'7 T\erefore, the Committee urges the department to prepare a foolproof
and realistic Action Plan by assessing field level re-quirements taking into account

the earlier &awbacks. Th€ Committee recommends that while formulating district

level Action Plans participation of some dodal agencies or district level TSG
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should be ensured and the district level TSG should be formed for each district

enabling proper vettng at district level itself and to avoid over estimation'

Action Takon

2.8 There is District Level Expert Committee (DLEC) under the

Chairmanship of District Collector, Vice Chairmanship of Principal Agricultural

Oflicer and convened by Deputy Directors of Agriculture (H). Members from

Kerata Agricultural University and Development Department arc also included in

the Committee. They scrutinize the Annual Action Plan proposal evolved in the

workshop and provide adrninistrative sanction and technical sanction for schemes

involving not more than l0 lakh which is the limit of financial delegation of power

of Principal Agriculture Officer' As such a separate Technical Support GrouP is

not requhed in th€ district.

RccoDDoldation

(SI. No. 5, Para No. 38)

2.9 Pointing out the examPl€s of Kanjikuzhi and Mararikulam Panchayas

in Alappuzha District, the Committee recommends to develop a methodology at

Panchayat level in which harvesting, processing and marketing of products would

be carried out by the farmers'group themselves. The Commitie€ urges the

department to clear the drawbacks faced by the dePartment in the formulation of

Action Plan and prepare bench mark Action Plan for the 12th five year plan

incorporating such novel ventures.

Actioa Tetol

2..10 For replication Mararikulam and Kanjikuzhi model rural markets, retail

Market and other rnarketing infrastructure are being implemented in association

with Local Self Govemment institutions, VFPCK etc.

RocoEmc!datioD

(Sl. No. 6, Para No. 39)

2.ll Regarding the audit paragraph on low utilization of funds the

Committee feels that if the department had observed a time bound action plan



towards the establishment of post harvest infrastructure facilities as per

Govemment of India norms, the low utilization of Cental fund during 2005-09
and consequent shortfall in the release of Central fund to SHM in subsgquent year

could have been avoided. As the primary processing of farm produce is very

essentia!, th€ Committee recomrnends to prcpare a detailed project proposal in
respect of each crop with its merits and demerits without further delay.

Action Tatcn

2.12 Duing 200109 the subsidy for Post Harvest Management was only
25% and there after it was enhanced to 50%. Even after the increase of subsidy to

509o, nobody is coming forward to take up the programme. Now proposal is sent

to Government to enhance the subsidy lo 75%. In Kerala majority is small and

marginal farmers and they sell their horticulture produces as such and takes no

strain for processing. They are also not having sufficient financial capacity to

undertake this project.

Rocomnondatioa

(SL No. 7, Pan No. 40)

2.13 .The Committee urges that the department should examine the

feasibility of making necessary changes in the AAP for the next year within the

frame work of the existing norms considering the peculiarities of Kerala for the

maximum utilization of Central fund. It also wants the department to fumish a

detailed report regarding the changes to be made in the existing government norms

for alleviating the difficulties in the utilization of Central funds.

Aqtio! Tstcn

2.14 The matter has already been taken up with Government of India.

RgsomEcldatiol

(Sl. No. & Pan No. 41)

2.15 The Committee observes that one of the main issues faced by the

depafiment while implementing projects was the deficiency of labourers. As a

solution it recommends that the department should promote innovative labour
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institutions such as l-and Army, Green Army, Labour Bank etc. for the purpose.

The Committee suggests that labourers may be attracied from near by Panchayats

by paying adequale wages.

Action Taken

2.16 Department of agriculture has already been taken up the matter through

Krishi Bhavans.

Rocommctrdatiot

(Sl. No. 9, Para No. 42)

2.17 The Committe€ expresses its dissatisfaction on the overall performance

of nurseries, citing the example of the nunery at Pampadumpan whe.ie only

6240 plandets were produced against the target of 4 lakh. The Committee opines

that majority of nurseries under the control of Agdcultural University are not

capable of producing plantlets as per nolrns, whereas many in the private sector

having low facilities reaped lakhs as profit.

Action Taken

2.18 The matter has already been taken up with Kerala Agricultural

University.

Rccommcndation

(Sl. No. lQ Para No. 43)

2,19 The Committee recommends to create a database regarding nurseries

under the control of SHM and directs to furnish the status repon of those nurseries

detailing the functioning, productivity and the best practices followed by them. It
also urges to collect the b€nchmark detaits of nurseries functioning in Kerala such

as variety of cultivation, number of plantlets in each nursery, their total capacity
etc. and fumish the same to the Committee.

Action Trtcn

2.20 Details attached as annexure-I



RDcommcndstion

(SI. No. ll, Para No. 44)

2.21 Committee also urges that. an expert study should be donJ before

selecting nurseries for ertending assistance and directs to appraise the Committee

about the study as to what changes could be made in the application module for
selecting beneficiaries. It also recommends to prepare a detailed project proposal

which enables the State Horticulture Mission to extend financial support to

existing private nurseries for the specihc expansion and submit it to the Central

Govemment.

Action Takcn

2.22 National Horticulture Mission has prescribed broad based norms for
providing assistance for establishment of nursery. The primary appraisal of the

project is done by Technical Officers of Stale Horticulture Mission and acceptable

projects are placed before TSG committee of scientists from Kerala Agricultural

University and experts of Agriculture department. The projects cleared by TSG is

placed before Executive Committee.

' RcsommcDdation

(Sl. No. 12, Para No. 45)

2.23 The Comminee understood that the subsidy rel€as€d (o the Tissue

Culture Pineapple Suckers became futile as they could not produce the estimated

capacity of 50,000 plantlets per year even though five years had elapsed since its

formation. The Committee remarks that five year period was sulficient to spread

an innovative programme and urges th€ departrnent to report the circumstances

which led the MD2 variety of pineapple tumed unpopular among growers. It also

directs tie department to examine the feasibility of developing new va.rieties in a

time bound manner with the available faciliry of the Tissue Culture Laboratory at

Vazhakulam.

Actiott Talcn

, 2.24 Even though the experiment proved that MD2 variety can be gtown

successfully in Kerala conditions, the farmers are reluctaDt to accept the variety
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for commercial cultivation as they are getting more returns from the existing

Mauritius variety. MD2 was proposed to be popularized for exporl purpose.

The mandate of developing new varieties vest with the Kerala Agricultural

University and hence the matter is taken up with the University.

Rocomrncldation

(SI. No. 13, Pan No. 46)

2.25 The Committee obseryes that the Agriculture Depanmert did not have

any reliable data about the Horticulture Sector in the State. The details furnished

by the Centre for Management Development were contradictory to that of the

Economics and Statistics Department. So the Committee instructs that the State

Horticulture Mission should initiate effective steps to evolve a uni6rm
methodology to formulate a unique benchmark data in this regard.

.A.ction Taken

2.26 A uniform methodology to formulate a unique benchmark data.will be

evolved on completion of the total horticulture census which was alrcady staned.

Rosomnondatioa

(Sl. No. 14 Pan No. 4V

2.27 The Committee raises doubts about the figures of assistance extended

by SHM to farmers as t 207 crore, when the outlay was only I 160 crore and

urges the department to furnish the cropwise details of area taken over by the

SHM in each year under the garden expansion scheme along with details of
amount disbursed as subsidy. It also recommends that strict measures should be

taken to check whether the approved cultivation practices are being followed by
the farners as insisted.

Actioa Taton

2.28 Year wise details of area taken by State Horticulture Mission for area

expansion scheme is attached as annexure II.

The approved cultivation practices a.re strictly followed.
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Rcsommcndation

(Sl. No 15, Para No..48)

2.29 Tlte Committee is astonished to know that both State Honiculture

Mission and Spices Board of India were providing assistance to the same crop in
particular area in a particular period of time. It observes that State Govemment

had no control over the commodity Boards. To curtail such discrepancies the

Committee recommends that Agriculture Department should co-ordinate the

activities of SHM and Spices Board and fund transaction should as far as possible,

be route through Krishi Bhavans rather than issuing them directly to beneficiaries.

Action Takca

2.30 The valuable suggestion of PAC to route all schemes including that of
commodity boards viz. Coconut Development Board, Spices Board etc., through

Krishi Bhavans rather than to implement tie scheme directly has to be taken up

with Government and heads of the commodity Board viz. Spices and Coconut

Boards to avoid discrepancies in providing assistance to farmers.

RecomnondrtioD

(Sl. No. 16, Para No. 49)

2.31 The Committee also notes that Agriculture Department lacks any

information regarding organic farming in our. state which is currently becoming

popular as farming practice to be promoted on a large scale in the context of the

reported high toxicity in almost all the food items produced in thc existing way of
commercial cultivation. It urges the Department to initiate a large role in
promoting organic farming in the State and also to furnish the DistrictPanchayat

wise details regarding organic certification, name of the certifying agencies and

the agricultural producls of this type exponed with certificate etc.,

323/2017.
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Action T&to4

2.32 District wise details of organic Farming carried out is fumished below:

Rogom0ond&tion

. (51. No. 17. Paru No. 50)

2.33 The Committee analyzed that the subsidy extended for organic farming

was 50 % of total cost for cultivation, which is meagte when compared to the loss

incurred during initial years switching over to new mode of cultivation. The

Committee observes that the cost of organic farming is very expensive. The price

of bio-control agents used in organic farming is not affordable for farmers. The

price fixations of organic bio-control agents is unscientific. The Committee

evaluates that the claim of the Agriculturc Depanment that Agdculture University

is fixing the price of those bio-control agents based on their cost of production is

not tue. It opines that the Agriculture University does not hav€ any scientific

method to fix the price of bio-control ag€nts and the price is being fixed by them

arbitrarily that too is followed by organic fertilizer manufacture a.lso and it would

not be viable for farmers. In effect, the Committee suspects that, present method

of fixing subsidy for bio-control agents is benehcial only for manufacturers and

not for the farmers. Therefore the Committee recommends that individual subsidy

should be enhanced substantially to meet with the requirements of the farmers.

The Committee opines that a mechanism should be evolved to monitor the follow

up action of the projects for which subsidy was disbursed.

^tt
No.

District Area

(Ha)

Cenifying

Agency

Crops

Exported

I Idukki 500 Locon

Under going cenification

process not yet certified
2 Malappuram 250 Locon

J Kozhikode 150 Locon

Wayanad 600 Locon
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Astioa Takcn

2-34 As pet National Horticulhnre Mission norms for adopting organic
farming for perennial.and non perennial fruit crops, aromatic plants, spices etc.

Additional assistance will be given @ 50% of cost over and above the area

expansion prcgramme limited to I 10,000 per hectare for 4 ha. per beneficiary.
Maximum assistance for oiganic cultivation of vegetable is timited to ( 10,000
per ha. spread over a period of three years. Assistance will be used for generating

on fanns inputs. NHM will also provide financial assistance up to a maximum of
I 5 lakh for group of farmers, covering an area of 50 ha., duly recommended by
State Government, on a case to case basis, for cenification of organic
procesVproduce. The Deputy Directors of Agriculture (H) of concemed districts

are doing the monitoring and follow up of organic farming proj€cts coming under
State Horticulture Mission- Kerala.

RocomDgadrtio!

(Sl. No. 1g PanNo.5,

2.35 The Committee remarks that unless organic farming was practiced in
contiguous area, the whole effons become futile and noticing that maay farmers

were reluctant to continue with the organic farming as the subsidy extended in this

regard is insufficient, it recommends that a scheme should be formulated with
proyisions to assist farmers for infrastructure facilities like land development,

irrigation etc, for the area as a whole, where organic farming is carried out under

this scheme to catch up with the cultivators in the field. The Committee urges the

department to furnish a r€port incorporating the operational and performance

aspects of the bio-control labs functioning in K€rala.

Action Takcn

2.36 Steps have already been taken to implement the organic farming

scheme in a contiguous area. At present the whole of Kasargode districts (all 4l
panchayats) has be€n sele€ted for organic farming, and in parts of Idukki and

Wayanad district. The performance of the State Bio Control tib., Mannuthy

owned by Department of Agriculture is attached in annexure UI.
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Rocommcrdation

(Sl. No. 19, Para No. 52)

2.37 The Committee expresses its displeasure over the meagre interference

of the department in the marketing zone and opines that due to their least attention

in the fiel4 middlemen from other states profited in many places. Regarding the

plight of the farmers at Vattavada and Kanthaloor, the Committee wants to know
whether the proposed ldukki package had been implemented including the above

two rcgions with special attcntion for production, marketing and exporting of their
products. So it recommends formulating a strong marketing shategy with sperial

attention for the primary processing of horticultural products. The Committee

suggests that some hygiene standard should be preferred for drying of pepper and

drying up to that standard could be provide with cenain assistance under primary
processing. Therefore it directs the department to examine the feasibility of
including primary processing of agricultural products under the post harvesting
processing within the prevailing norms of State Horticulture Mission.

Action Takcn

2.38 Assistance has already been given for 28 rural mark€ts in various parts

of the state. As per G.O(Ms)No.242|201UAD dated &ll-2011 sanction was

accorded to implement the project on "Development of Cool Season Vegetables in
Vattavada and Kanthalloor, Idukki" with a total cost ot 7 14.993 crore with
frnancial assistance ( 11.64 a crore under RKVY funding. The main objective of
the project was to give financial & technical assistance for open cultivation to
increase the production and productivity and to develop a well defined sustainable

market net work system to avoid the middle man exploiting the farmers. Totat
136 farmei clusters were formed in both Panchayats with 2665 farmers covering
an area of 1500 ha. From these famers clusters, two adhoc societies (Sheethakala

Pachakari Vipanaua Sangam) were formed and registered in both Panchayats. An
amount of ? 6.75 crore has been disbursed through the society as assistance for
cultivation in an area of 3000 ha. in three seasons. Hybrid vegetable cultivation
could be introduced in 20 ha. For developing marketing infrastructure t l0 lakh
has been given as rcvolving fund to the societies. Two Eicher vehicles also have
been purchased and handed over to society for procuring and marketing vegetables.
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Purchase order has been issued for 16 nos of portable diesel operated carrot

cleaning machines. Construction of two input centre by VFPCK is in progress'

1000 MT vegetables has been procurqd by Horticorp and VFPCK from Vattavada

and Kanthaloor panchayats. Out of the total amount of t 1164 05 lakh rel'eased an

amount of ( 1009.45 lakh has been expended till date.

RocomEerldstiol

(SI. No. 2A Pan No. 53)

2.39 Regarding the assistance for cold storage facility the Committe€

understood that the farmers were least interested in setting uP cold storage as

maintenance cost like electricity charges was high. The Committee demands to

examine whether electricity charges for operaiing small scale cold storage could

be provided to small scale farmers free of cost.

Action Takoa

2.40 As per the existing norms free of cost electricity cannot be provided for

purpose other 0ran irrigation and dewatering' Moreover this is not feasible and

ne€d not be considered.

' RecoEmcndatiol

(Sl. No' 22 Pan No 59

2.41 The Committee directs the dePartment to chalk out a unique time frame

prog'amme for the exPansion of rural marketing outlets by Vegetable and Fruit

Promotion Council, Keralam (VFPCK).

Action Tekcn

2.42 VFPCK has already established 28 rural markets with the assistance of

State Horticulture Mission-Kerala.

Rccommendatiol

(St. No. 2i Pan No' 56)

2.43 T\e Committee concludes that though 8 years had elapsed since the

constitution of SHM its achievemen[ is far short of the exPectance'
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It reminds that unless the funds released by the Government of India were utilized
more effectively, fund allocation for the consecutive years would be reduced. So
the department should be more vigilant in the planning and utilization of Central
assistance in future.

Action Tatcn

2.44 Stict instructions are given to all concerned including district offices
to take maximum effort to expend full allocation. Close monitoring of the
activities are also done at the level of Additional Directors and Joint Director.

Thiruvananthapuram,
8th March, 2017.

V. D. SATHEESAN,

Chaitman,
Committee on Public Accounts.
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, APPENDIX I

Summary of Main ConclurioD.fRccomnendation

Department
concemed

The Committee opines that if National Horticulture
Mission could not undertake the proposal, it could
be caried out by the Agricultur-e Department.

Agriculture
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Purchase order has been issued for 16 nos' of portable diesel operated carrot

cleaning machines. Construction of two input centre by VFPCK is ir Progress'

1000 MT vegetables has been procur€d by Horticorp and VFPCK from Vattavada

and Kanthaloor panchayats. Out of the total amount of I 1164.05 lakh relLased an

amount of < 1009.45 lakh has been expended till date.

RocoEEGndltiol

(Sl. No. 20, Para No. 5j)

2.39 Regarding the assistance for cold storage facility the Committe€

understood that the farmers were least interested in setting up cold storage as

maintenance cost like electricity charges was high. The Committee demand$ to

examine whether electricity charges for oPerating small scale cold storage could

be provided to small scale famers free of cost.

Action Takon

2.40 As per the existing norms free of cost electricity cannot be provided for

purpose other than irrigation and dewatering. Moreover this is not feasible and

need not be considered.

' RccoDmondation

(SI. No. 22' Pan No. 55)

2.41 The Commilt€e directs the dePartment to chalk out a unique time frame

programme for the expansion of rural marketing outlets by Vegetable and Fruit

Promotion Council, Keralam (VFPCK).

Action Takcl

2.42 VFPCK has already established 28 rural markets with the assistance of

State Horticulture Mission-Kerala.

Rccommcldatio!

(Sl. No. 23, Pan No' 56)

2.43 The Committee concludes that though 8 years had elaPsed since the

constitution of SHM its achievomenl is far short of the expectance'



:ii !.?.t
=

E
C

 
3

'A
E

E
A

Y

sI
6

I?5..i

ta

E8

7

FIt

tt-le

EzElc.r

E&6=l2lv

ab1v8.:g

fdq{dI
.:i

E

E
i

.-i .i

F
&

E
E

zF
,

EE
-!

'E6:5,.i
6.-
>

:
a<

fl7€.\a99

€i!.!

8
8

o
F

E
g

IB
.

>
5

€.

z

.18

^Iz'l



t9

.!i
na!3E

!
i'aE

:E

n'IItl4zI

E
E



20



2l

!t

it5!



22

'EE
ii

<
s!.:

edt
v_8.:
,{* 

F
3dt
v_8.:
,:4 F
8 E

c
Y

.5 q

5

.c5

.5EYe!tJ



23

?9

:e

d

9itA
I

FctiIx/2.tIs

3j

ao

i5



24

:

!:g5E!FS
-l

3Erix
.H

d
|', 2
E

'
aa'
:-?E

.i
d{

,2,
1:l :
9;6
c.o;
a.F

 z
E

 U
 E

rtoE
<

j

tt't

aezE{



25

323t20t7.



-e



!4

I
8

6

Es6

€
E

.5

f-
a5

€a5
t5

EI
t5

RtJ
I

€E51
>

lE
I

E

5-626

aE9-o
9.i
E

-

:-g
)z

aEz

8z3

I5a

g

z
az6E

.iiS
E

Y
H

I
>

51
v2l

6

aI

E'*d-

YF

P:It<

a

€IEq3E
]

_i5.

ai

,cIfi
I

E
8

.La5
!:5

F
.AI

I
6

I
*

I5
*5

8

(,
P

g

F

EF

ItF

5.

1

a

=;
-;



28

g-g(,

€ E
A

3E
E

;.i-

dE
r

€5E
5

iE66

X
J9E

eg

6

id

\r).fr,



29

E

-ct5e

gt5

c
gE

EE

p-I

z

?z

:I b

j:az

j:.rz

;8E

:

ate!gE

FE:F

tin

o.EE:l.::

oFJ

EF

!

oEEE

,91
ol*li5
€tg
gl,o

E
tg

<
tF

rl <
ri5
gl3
zlE
fl€;tisls

::ltE
zli
<

t4
(Jld5

.9Fg:5a:

5lo
ilghl-!
€l:
=

 l:"
ntx
rt*cl-!
E

IE
:l:E

tg

*ti
il9E

t>
-E

t3
-:l

;t9

dt !
.glt
et 6

:1.-
-{l{
-vt:

it5ll3!th813

E
ti

-€t!
-14!

c
6

F
IE

t

t--
F

jz
I

3



30

sl

-6

3'

.E

.-2

g E
!

E
 F

l=

" E
 E

€
A

 !d 
e

;4€ 
F

'E
!<

>
-l

- 'E
.- -^X

:E
{1

5 :.I 
F

'E
'E

:
6 E

s=
-€ E

 E
.i

>
jg.i

z

i
67

,n3n
iE

 T
E

:90- 
g

l!5"i,5

z



3l

E
E

E

E

'6:E=t

lE

6E

€=

E::

>Eite:

F

.9d,

YI:

-E!:E
e

.-3;}E:91

2z
!2€

9.
-6:F

IF

:

E:z

Ezdo-

aj'6!Ez

gF

E

.2o..'I

(f
E

,

b
go

;;
(,



a')

tIa:

c(-)

d8'z6.
!a:

-.'?
z.E
:<!t<

=
i>

i
tE

'.>
.q

l<
uz

!4()c.

z'

gt;zE6

z6(.)E5.
z

dio!a)Z



JJ

e
2I

2,

5

odd

cI

4
E

:5

E

'
>

zv

)zzE

?5

z

2
z:U

nEzlao.E

E.E:

EI2nz

aE!I-3laEEE

5o

i'IE.9

:Ee9I:JT
!

o.5eU4Is

.iszE
E

e4
-iiE

9

aaE&{

E3

I
I

8
8

6
I

I

q

E

!e
le

3lq

F
a

3
la

I
E

g
e

I
!

an
x

v
|.

E
E

323t2017.



7+

I

<
o

tz

o

F3x!<3

fi5



Jf

S
la l=



36



JI

F
S

X
,

I'rt. -<
lo*
ial:_<

t.E
.

F
 E

l'.:t
rEtj

F9q

,.1
Fq

Fo

5C
X

v

F
.od

!.1
Fo

a-

F

c

F
!.r.i

Fct
d

FF
b0
v

op
v

Iz

cosf,t
xxeI

'sI,P

q;E
6

o
n

6



Kerala lJgislahlre Secretariat
2017

KEMLA NIYAMASAEHA PRINITNG PRESS.


